132 Written Answers [RAJYA SABHA] to Unstarred Questions

Inland Water Transport

2422. SHRI SALIM ANSARI : Will the Minister of SHIPPING be pleased to
state :

(@)  whether Prime Minister's Office (PMO) has stepped in to fast track the
development and use of Inland Water Transport IWT);

(b)  if so, the complete details in this regard;

(¢)  whether PMO has asked the various Ministries and PSUs to expeditiously
provide long term cargo commitment for transportation of goods; and

(d) if so, the complete details in this regard?

THE MINISTER OF SHIPPING (SHRI G K. VASAN) : (a) to (d) Yes, Sir. In
the backdrop of award of work by NTPC Ltd. for transportation of 3 million tonnes per
vear of coal to Farakka thermal power plant for a period of 7 years by Inland Water
Transport IWT) mode, a meeting was held in the Prime Minister's Office (PMO) on
24.01.2012 to identify more proejcts for transportation of cargo by IWT mode. Some
of the Projects/agencies that were identified for further examination in this regard are
as follows :-

(i) Long term cargo commitment by NTPC Ltd. for 3 million tonnes per year
of coal for Barh Thermal Power Station (TPS) and 1.5 million tonnes per
year of coal for Bongaigaon TPS.

(il) Long term cargo commitment by Food Corporation of India (FCI) for
transportation of foodgrains to Tripura and Assam.

(iii)  Possible identification and commitment of cargo by ONGC and Oil India
Ltd.

(iv)  Exploring the possibility of committing container cargo by CONCOR Ltd.
(v) Long term cargo commitment by fertilizer companies.
GBL of Mumbai Port
2423, SHRI N.K. SINGH : Will the Minister of SHIPPING be pleased to state :

(a)  whether it is a fact that in Mumbai Port, allotment of storage arca in sheds
where General Bye-Laws (GBL) is applicable, can create tenancy rights for an allottee;

(b)  if so, the details of such cases where tenancy rights have been claimed in
last six years;

(¢)  whether GBL of Mumbai Port provide for allotment of storage arcas
through tendering and whether such areas are meant only for storage of pre-shipment
export or customs cleared cargo through Mumbai Port; and



